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had given suitable directions in this matter. Itis, therefore, requested that
the Central Ministry of Environment should look into the matter and take
- urgent steps to help the people of Indore and Ankleshwar.

Demand for renaming of Gomo station in Jharkhand in memory
of Netaji Subhas Chandra Bose

DR. BARUN MUKHERJEE (West Bengal): Thank you, Sir. There has
been a persistent demand from the people of India to rename Gomo raitway
station, presently in Jharkhand, in memory of great patriotic son of India,
Netaji Subhas Chandra Bose. But, unfortunately, neither the Centre nor
the Raiiway Minister has so far responded to it. As it may be recalled,
Gomo station was the last exit point for Netaji Subhas who, deceiving
British surveillance, left india, in disguise of Jiauddin, after secretly boarding
alone the then Frontier Mail at Gomo on the night of 17th January, 1941,
on his way to Kabul via Peshawar for his great revolutionary mission to
continue his freedom struggle from outside forming the India National Army
and the provisional free India Government abroad. Since 1941, Gomo station
continues to be a mute witness to this historic 'great escape' of Netaji
Subhas Chandra Bose. Itis, therefor, proposed to rename 'Gomo Jn.' As
‘Netaji Subhas Gomo Jn.’ to perpetuate the memory of Netaji. Our future
generations will thus be reminded of this historic event as and when they
pass through the station and the people of Jharkhand will thus be privileged
to pay their respectful homage to the great patriotic son of our country.

| would appeal to the Railway Minister and the Union Government to
accept the people's demand and rename Gomo Station in memory of
Netaji Subhas Chandra Bose with effect from his forthcoming birthday on
23rd January, 2008.

DR. GYAN PRAKASH PILANIA (Rajasthan): Sir, | associate myself
with the Special Mention made by the hon. Member.

SHRI RUDRA NARAYAN PANY (Orissa): Sir, | associate myself with
the Special Mention made by the hon. Member.
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MR. DEPUTY CHAIRMAN: Okay. the entire House associates itself
with it.

“Demand for Higher Minimum Support Price to Farmers
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MR. DEPUTY CHAIRMAN: Shri M.V. Mysura Reddy; not here.
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